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SHRI o. V. ALAGESAN; I do not 
have the statement before me but I 
understand that there is some sort of 
discrimination between what you pay 
to a Hindi feature film and- a regional 
feature film, that is Aim in other 
languages than Hindi. They give 
Rs. 8000 or 8500 to a Hindi feature 
film and only Rs. 2000 to a regional 
film; for films which get awards they 
give Rs. 8500. This any ordinary 
Hindi feature film is equated to an 
award film in other languages. Why 
is this discrimination made? That 
means the government is partial to 
Hindi film industry as against other 
language film industry. Why is this 
discrimination made?

SHRI L. K. ADVANI: There is no 
discrimination. It is of course true 
that certain films, Hindi films have a

wider field and thane is greater- de­
mand for viewinf; in the earn of 
regional films it is restricted.

Proper functioning of AXR. atatton*

*869. SHRI K. MALLANNA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether power and clarity of 
foreign radio stations are impres­
sive;

(b) whether Government are aware 
that our radio stations are not pro­
perly audible and cannot clearly re­
lay good quality music wKh the 
precision they deserve and the same 
film song heard on Radio Ceylon is 
more enchanting than heard on 
Vijayawada Station; and

(c) if so, the reasons therefor?

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (a) Yes, Sir*
Several foreign radio stations which 
are equipped with high power trans­
mitters provide clear reception in 
India.

(b) and (c). The programmes 
taadiated on MW KaWnsmittera from 
the radio stations in the country are 
properly audible and are of good 
quality within the primary service 
area of individual transmitters. The 
quality and reception of these trans­
mitters outside the primary service 
area may not be satisfactory.

The reception of Radio Ceylon 
Commercial Service programmes 
which are beamed to India on short­
wave channels could be better at cer­
tain locations in India which are out­
side the primary service area of the 
mediumwave transmitters in the 
country ineluding those at Vijaya­
wada.

SHRI K. MALLANNA: The hoa.
Minister has almost admitted these
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points. Tbe importance of radios in 
rural «Mas cannot be neglected. It 
gives tecsud edneatten- to the rural 
people and HjWirtr knowledge about 
agriculture; so <ar ag the country’s 
economy is concerned, it cannot be 
neglected. But this is the state of 
affairs of radios in the country. What 
are the reasons for this state of 
affairs and has the Government taken 
any action to improve this?

SHRI L. K. ADVANI: I have my­
self admitted that while in the pri­
mary service area, our transmitters 
are powerful and our service is audi­
ble, in the range beyond that it is 
very likely that certain powerful 
transmitters across the borders are 
able to be more effective and in cer­
tain cases, the transmission are be­
amed specially towards Indian audi­
ence and the Government is conci- 
ous of it and at the moment various 
schemes are being thought of to up­
grade the transmitters and strengthen 
them.

SHRI K. MALLANNA: What are
those schemes?

SHRI L. K. ADVANI: The schemes 
as the hon. Member would appre­
ciate, would depend upon the availa­
bility of resources and depending 
upon that, we propose to upgrade 
these transmitters.

SHRI KRISHNA CHANDRA HAL- 
DER; The hon. Minister in his reply 
admitted that gome foreign radio 
stations are powerful than ours. Cal­
cutta radio station is one of the oldest 
radio stations of our country. But 
Dacca radio station is more powerful 
than Calcutta and we cannot hear the 
news broadcasted from Calcutta radio 
station in Delhi and Bombay. I would 
like to know from the hon. Minister 
categorically as to whether in com­
parison with Dacca radio station, Cal­
cutta radio station would be made 
more powerful and strengthened so 
that it can overpower Dacca radio

station and it can be heard ijj Ba»> 
may, Delhi and ottMfr! mefcro^lien 
cities.

SHRI L. K. ADVANI; The ques­
tion spedftaally related to Vijayawada 
station, which is affected by 
Ceylon. I for one, and ala ef us 
would be keen to, see that all our 
transmitters throughout the country, 
including Calcutta become more 
powerful.
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SHRI A. BALA PAJANOR: In his
answer, the hon. Minister of Informa­
tion and Broadcasting said that their
policy is to propagate the policies of
the Government and also to educate 
the villagers. I would like to know 
whether he is aware of the fact
W . . . .

MR. SPEAKER: He never said
that.

SHRI A. BALA PAJANOR: I think 
it is the policy of the Government to 
reach the villagers and to educate the 
villagers. Whether it is this Govern­
ment or some other Government, this 
must be the policy of the Govern­
ment. When he said that 90 per cent 
of the country has been covered, is 
he aware of the fact that there is a 
toy station in Pondicherry which can­
not reach even 15 KM, but which is 
supposed to broadcast to villages near 
Karaikal which is 80 miles away and 
Mahe, which is 400 miles away? Radio 
Ceylon is very much affecting the 
areas in Tamilnadu like Tirunelveli,
Tiruchi, Coimbatore, etc. Has he got 
any proposal and have adequate funds 
been allocated to his ministry to imple­
ment a scheme tor reaching the rural 
population by Radio?

SHRI L. K. ADVANI: If the hon.
member gives notice of a question 
relating to Pondicherry, I will give 
him full facts.

SHRI A. BALA PAJANOR: The
question is about (disturbance from 
Radio Ceylon. I have said that Tir­
unelveli, Tiruchi and Coimbatore are 
affected.

m .  SPEAKER: Thai he ha, men­
tioned earlier. About the other nat­
ter he has already answered.

SHRI A. BALA PAJANOR: I
want to know whether be has any 
serious plan for that. He says if I 
give notice of a separate question 
about Pondicherry, he will answer. I 
have to wait for a hundred days for
that!

MR. SPEAKER: Next question.

Labour Trustees m Paradip Port
+

•870. SHRI PABITRA MOHAN 
PRADHAN:

SHRI AMARSINH V. 
RATHAWA:

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to
state:

(a) whether the seats of Labour 
Trustees in the Paradip Port Trust 
Board were kept vacant during the 
entire term of the Paradip Trust 
Board from 1st April, 1976 to 31st 
March, 1978;

(b) if so, the reasons thereof;

(c) whether the newly constituted 
Port Trust Board for Paradip Port has 
been notified on 31st March, 1978 with­
out labour trustees;

(d) whether Government had re­
ceived the result of verification of
membership of registered trade uni­
ons operating at Paradip Port lor (he
purpose of appointment of Labour 
Trustees prior to the issue of noti­
fication fOr the newly constituted 
Port Trust Board for Paradip on 
31st March, 1978; ami

Ce) if so, the reasons why the la.
bour seats have again been kept 
vacant in the newly constituted Port 
Trust Board for Paradip?




